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We have heard Shri Radhey 

Shri B.N.Singh learned counsel 

Shyam,holding brie 

for the applicant and 

of 

Shri M.K.Sharma, holding brief of Shri A.K.Gaur Leatned 

counsel appearing for the respondents. 

MA 3307/01 is for taking the counter reply on 

record. MA is disposed of and A is taken on record. 

CA has been filed by the respon ents stating that the 

order of the Tribunal dated 18.1.2000 passed 
is A 

825/92 has been complied with 	APP 'leant Yatendra Sabu 

Sharma has been regularised as Tracer in Grade 3200- 

4900. The copy of the order dated 25.6.2001 passeZ in 

favour of the applicant has, also been filed. 	In the 

circumstances, as the order has already been compl4d 

with, we dispose of this contempt application finalty. 

There will be no order as 
to costs. 

The notices are discharged. 

MEMBER(A) 

Uv/ 
VICE CHAIRMAN 


